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20" June 2024
No.-2/E3-13018/2006(Part-I)L&R 3293—In Exercise of the powers conferred by

the proviso to Article 309 of the Constitution of India, the Governer of Bihar is pleased to
make following rules to amend the “Bihar Labour Stenographer/ Steno-Typist Cadre
Rules, 2016.
1. Short title, extent and commencement:-
(1) These rules may be called “Bihar Labour Stenographer/Steno-Typist Cadre
(Amendment) Rules, 2024”.
(2) It Shall extend to the entire state of Bihar.
(3) It shall come into force immediately.
2. Substitution of sub-rule (3) of rule 3 of “Bihar Labour Stenographer/ Steno-
Typist Cadre Rules, 2016”. - Sub-rule (3) of rule-3 of the said rules shall be replaced as
follows:-

Sr.No. Grade Level

1 Stenographer/ Steno-Typist Grade-III Basic Category

2 Stenographer/ Steno-Typist Grade-II, first level of promotion

3 Senior Stenographer/ Steno-Typist Grade- I | Second Level of Promotion
4 Principal Stenographer Third level of promotion

3. Substitution of Rule 6 of “Bihar Labouur Stenographer/Steno-Typist Cadre
Rules, 2016”. Rule 6 of the said rules shall be substituted as follows:-

"6. (1) The Commission will conduct a written competitive examination of the
candidates and will check the practical efficiency of the candidates who
have obtained the minimum qualifying marks in such examination and
after qualifying in the practical efficiency test, the Commission will
prepare a merit list of the successful candidates.On the basis of requisition,
the Commission will provide the recommendation of reservation category
wise successful candidates to the appointing authority. The syllabus and
marks for the written competitive examination will be determined by the
Commission in consultation with the department. To be successful, it will
be mandatory for the candidates to obtain the minimum qualifying marks
as prescribed by the General Administration Department.

(2) For dictation minimum qualifying speed of 80 words per minute in
Hindi and minimum qualifying speed of 100 words per minute will be
mandatory for English. 04 minutes accounting check will be done. Before
starting the accounting, 01 minute accounting check (dictation text) will
be given. 20 minutes will be given for typing the dictation. Apart from
this, candidates will be given 02 minutes time for correction before
starting typing.

To be successful, manimum 10% (ten percent) allowance for mistakes in
dictation would be allowed. Hindi typing (computer based) test test will be
conducted at 30 words per minute and English typing (computer based)
test test will be conducted at 30 words per minute. The duration of test
will be of 10-10 minutes and 1.5 (one and a half) percent relaxation will
be allowed for typing mistakes. If there are more mistakes than this, those
will be disqualified.

(3) Extinct.”
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4. Substitution of Rule 10 of “Bihar Labour Stenographer/ Steno-Typist Cadre
Rules, 2016”. Rule 10 of the said rules shall be substituted as follows:-
""10. Departmental Examination.-
(1) The procedure, subject and syllabus of the departmental examination will
be determined by the Central Examination Committee of the Revenue
Board in consultation with the department.
(2) The departmental examination will be conducted by the Central
Examination Committee, Revenue Board/Bipard, Patna/Gaya.

5. Substitution of Rule-12 of “Bihar Labour Stenographer/Steno-Typist Cadre
Rules, 2016”. Rule 12 of the said rules shall be substituted as follows:-

'""12. Promotion.- The posts of Stenographer/Steno-Typist Grade-II of
Stenographer/Steno-Typist Grade-II and Chief Stenographer of
Stenographer/ Steno-Typist Grade-I respectively in the cadre are seniority-
cum-Stenographer of Grade-III, Stenographer of Grade-II or Stenographer
of Grade-I respectively. Will be filled through promotion on the basis of
merit. For promotion, it will be necessary to fulfill the time period and
other conditions as determined by the General Administration Department
from time to time. Promotion will be given on the recommendation of the
departmental promotion committee. Departmental Promotion Committee
under the chairmanship of Labour Commissioner will be constituted by
the department through a separate order.”

6. Substitution of sub-rule (1) of rule 13 of “Bihar Labour Stenographer/
Steno-Typist Cadre Rules, 2016”. Sub-rule (1) of Rule 13 of the said rules shall be
substituted as follows:-

“The seniority list of stenographers/Steno-Typist of the Inspectorate, Bioler
Inspectorate and regional offices of the labour side will be maintained jointly at the level of
the Labour Commissioner's office.”

By order of the Governer of Bihar,

Rajeev Ranjan,
Joint Secretary to Government.
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